[ 11 December, 2023 ]

STATEMENTS BY MINISTERS

Status of implementation of recommendations/observations contained in the 40th
Report of the Department-related Parliamentary Standing Committee on Coal,
Mines and Steel
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Status of implementation of recommendations/observations contained in the 30th and
38th Reports of the Department-related Parliamentary Standing Committee on Coal,
Mines and Steel
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(a) Status of implementation of recommendations/observations contained in
the 30th Report of the Department-related Parliamentary Standing
Committee on Coal, Mines and Steel on Demands for Grants (2022-23)
pertaining to the Ministry of Coal.

(b) Status of implementation of recommendations/observations contained in
the 30" Report of the Department-related Parliamentary Standing
Committee on Coal, Mines and Steel on Demands for Grants (2022-23)
pertaining to the Ministry of Coal.

MR. CHAIRMAN: Hon. Members, two notices under Rule 267, received from Shri
Syed Nasir Hussain and Dr. Amee Yajnik, do not merit admittance.
...(Interruptions ...

SHRI SYED NASIR HUSSAIN (Karnataka): Sir, what is the subject?
...(Interruptions ...

SHRI JAIRAM RAMESH: What is the subject? ...(Interruptions)...
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[RAJYA SABHA]

MR. CHAIRMAN: No, | have stopped the practice. | have reverted to the earlier
wholesome practice. ...(Interruptions)...

PANEL OF VICE-CHAIRPERSONS

MR. CHAIRMAN: | have to inform the hon. Members that the panel of Vice-
Chairpersons has been reconstituted with effect from 11™ December, 2023, with the
following Members:

Shrimati Kanta Kardam;

Ms. Saroj Pandey;

Shrimati Jaya Bachchan;

Shrimati Priyanka Chaturvedi;

Dr. C.M. Ramesh;

Shri Akhilesh Prasad Singh;

Shri Tiruchi Siva;

Shri Sushil Kumar Modi...I correct myself, Shri Sushil Kumar Gupta, the
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MR. CHAIRMAN: My Secretary-General is Shri Mody. ...(Interruptions)... So, you
think that | am 'Mody-fied! ... (Interruptions)... Actually, let me tell you that | do not
betray my heart. W fea # S, ?jé?T gids P 3Tl cblé T8l § and my heart is fully
occupied. This has been endorsed by the Leader of the Opposition.
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Leader of Opposition had said so in sublimity, in elegant style with positivity. There
was no sarcasm in that. | think you are so close to such a veteran, you can learn a lot.
You only have to be in reception mode. ...(/nterrupt/ons)... Not many people here
have that kind of a track record in political functioning. Sharad Pawarji is another.
Now, matters raised with permission.



